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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BEWCH:
: | AT HYDERABAD

0A No.527/95 Date of Decision: 4.3.1997
\ |
BETWEEN: !
M.INarasimham ! «+ Applicant '
! AND

|
1. Senior Superin%endent
of Post Office%,
Prakasam Division,
Ongole - 523 Opl

2., Sub-Divisional Inspector (Postal)
Cngole -~ West Sub.Division,
Ongole - 523 OPl .+ Responden
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v
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Counsel for the 2Applicant: Mr. P. Krishna Reddy

Counsel for the Respondents: Mr. V. Rajeswara Rao
CORAM: |

J
THE HON'BLE MR. JUSTICE M.G. CHAUDHARI: VICE CHAIRMAN

| ‘
THE HON'BLE MR. H. RAJENDRA PRASAD: MEMBER (ADMI, }

| CRDER

(Per Hon'ole Mr. Justice M.G. Chaudhari: Vice Chairman)

Addl. CGS5G for respondents.

Counsel for the applicant absent. Mr. V. Rajeswara Rao

Mr. Rajeswara Rao placed on record instructions received
from the respondénts.that the sole applicant is revnorted to have
died on 27.11.19%6, The 0a accordingly is dismissed as abated.

The legal representatives of the applicant will be at liberty to
apply for setting aside the abatment and bringing them on record

and thereafter fdr the restoration of the CA if the cause of action
survives in their favour and subject to limitation. The interim
order Dt.27.4.85 stands vacated, without prejudice to ask for interin
relief in the evént of OA being restored. ©OA thus stands dismissed

as abated. No oxder as to costs.,
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(H. RAJ 5 PRASAD) ~ (M.G. CHAUDHARI)
MEMBER “NADMN, ) | u VICE CHAIRMAN
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KSH . Date: 4th?March, 1997 %?@%
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©.A.527/95.

Te
1. The senier Superintendentyef Pest Offices,
Prakasam Divisien, Ongole-001l.

2. The Sub Divisienal Inspecter (Postal)

Ongole~West Sub Divisien, Ongole-l.
3, One copy te Mr.P.,Krishna Reddy, Advecate, CAT.Hyd.
4. One cepy te Mr.V.Rajeswar Rae, Addl.cGSC.CAT.Hyd.

5. Onecopy to D.R.{(A) CaT.Hyd.
6. Or® spare copy.
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YELD BY CHECHEL RY

I COGURT

COMPARED Y - APPROVED By

IN THu CEJTRAL ADMINI STRATIVE TRIBUNAL
HYLERABAL BLICH AT HYLERABAD

, N

THE HON'BL& MR.JUSTICE MG .CHAUDHIART

- : VICE—CHAT RMAN

3 ».zyai% ' ’
.  .AND

: o T
THE HON!BLE MR.H.RATENDRA DRASAD

MEMBER({ ADMN )

Dated: \,%L‘-f-g —199.’)

ORDER (¢ KULGMENT

MQA./R.A/C-A. NO-

in

Viddio. ¢ »71ay

T.A.¥o, (W.p. V)

Admitted and Interim Lirectkons

A_Disrpos d of with diections

Lismisseq ag withdréwn.
Dismiss d for defayit.
Ordered/re jecteq,

pvm, . lNO Order as to cosis.
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Ceutral Adintiiotmenive: Tebinal
Ferrr BESEATON

19 MAR 1997
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HYPERABAD BENCH






